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Separate paging is given to this Part, in order that it may be filed as a separate compilatidn.

PART II.

Educational Notices, Results of Examinations, etc.

NOTICE.

Names of Munshis qualified to teach. 
Urdu can be had on application to the 
Secretary, Board of Examiners, 1, Council

House Street, Calcutta. A complete list is 
published once a month in the Gazette oj 
India, Part II.

P. T. MANSFIELD, 
Chief Secretary to Government.

AMTNATION TO BE H-ELDor THE FIRST M.B., E.S:vEX.-t 
IN JA1UJA-.K! 1938.

__8 A.M. TO 11 A.M.

PEOGPiAMME

Botany Theoretical. 
18,1938 ... Zoology Theoretical
19, 1938
21, 1938 ... Zoology Practical.

January 17, 193SMonday
Tuesday
Wednesday
Friday

• • •

Botany Practical.

Patna: K. PEASAD, 
Registrar. 

[3-3—24-12-1937.]
The 3rd December 1937.



ORISSA GAZETTE, DECEMBER 24 1037.

LAW EXAMINATIONS TO BE HELD IN JANUARY 1938, 
Time 8 a. m. to 11 a. m.

LAW, PART L

Jurisprudence and Elements of Roman Law. 
Constitutional Law of England and India. 
Law of Crimes and Law of Evidence.
Hindu Law.
Law of Contract and Torts.

[PART ix
THE312

PROGRAMME OF THE

Wednesday, January 5, 19bb
6, 1933
7, 1933 
S, 1938

10, 193S

Thursday,
Friday,
Saturday,
Monday,

jj

i >

>>
LAW, PART II.

Law of Contract and Torts (for old students 
who have not passed in this subject in Law, 
Part I, examination).

Land Tenures.

January 10, 1938Monday,

11, 1933
12, 1938
13, 193S
14, 1938
15, .193S

Tuesday,
Wednesday,
Thursday,
Friday,
Saturday,

• •>5

.. Equity and Trusts.
C. P. C. and Evidence. 
Transfer of Property. 
Muhammadan Law.

? J

K. PRASAD. 
Registrar.

[3—3—24-12-1937.]
Patna: 4th December 1937.
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